SCHEDULE 11
FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the insalvency and Bankruptey (Liguidation Process) Regulations, 2016)
For The Attention of The Stakeholders of RLS Alloys Private Limited
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Notice is hereby given that the Hon'ble National Company Law Tribunal Chennai Bench has ordered the
commencement of liquidation of the RIS Alloys Private Limited on 14/06/2019

The stakeholders of RLS Alloys Private Limited are hereby called upon to submit a proof of their
claims. on or before 130772019, to the liguidator at the address mentioned against item 8.

The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders
may submil the prool of claims in person, by post or by clectronic means. The forms can be downloaded
from the website: https://ibbi.gov ;in/home/downloads
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(Liguidator of RLS Alloys Private Limited)

RAMASAMY SHANMUGGAM, W Com, FCA, DASAL LR,
Chartered Accountant
insolvency Professional,
Erode - 638 011.
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